
No. R(J)  81 /2026   HIGH COURT OF KARNATAKA 
          BENGALURU 
          DATED:  27th, JULY, 2026. 

     

CIRCULAR 
 
 

The Honb’le Chief Justice has been pleased to order that the 

appeals filed under sec. 49 of the Prohibition of Benami Property 

Transaction Act, 1988, against the order passed by the Appellate 

Tribunal to be posted before respective Division Bench having 

roster of MSA. Any such appeal be given nomenclature as 

“Miscellaneous Second Appeal - Prohibition of Benami Property 

Transaction Act, (MSA – PBTA)”. 
  

 Therefore, the officers and officials working at Scrutiny 

Branches and Pending Branches of the Principal Bench at 

Bengaluru, Dharwad Bench and Kalaburagi Bench are hereby 

instructed that hereinafter the cases filed under the provision 

referred above are to be listed before the respective Division Bench 

having roster of MSA, by giving the nomenclature as 

“Miscellaneous Second Appeal - Prohibition of Benami Property 

Transaction Act,(MSA – PBTA)”. 
  

      
BY ORDER OF THE HON’BLE CHIEF JUSTICE 

  
             Sd/- 
     (RON VASUDEV) 

REGISTRAR (JUDICIAL) 
 

Copy to: 
1. The A.R-cum-P.S. to Hon’ble The Chief Justice for information. 
2. All the Private Secretaries to the Hon’ble Judges. 
 

 P.T.O. 
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3. The Registrar General / Registrar (Vigilance) / Registrar 
(Recruitment)/ Registrar (Administration) / Registrar (Infra and 
Maintenance)  / Registrar (Protocol and Hospitality)/ Registrar 
(Computers). 

4. The P.A. to Registrar(Judicial) for information. 
5. The Additional Registrar General / Additional Registrar (Judicial), 

High Court of Karnataka at Dharwad and Kalaburagi Benches. 
6. The Central Project Co-Ordinator (CPC), with a request to web-host 

the circular. 
7. The President, Advocates Association, Bengaluru. 
8. The Advocate General, High Court Buildings, Bengaluru. 
9. All Court Officers and Assistant Court Officers. 

    10. The Joint Registrars, Deputy Registrars and Assistant Registrars,    
     On Judicial Side. 
11. The Section Officers on Judicial Side for due circulation. 
12.  The Section officers, Board Branch, Filing Counter, Civil Scrutiny 

Branch III, MSA Pending Branch. 
13.  Office Copy. 

 
 


